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File No. RPCB/RO Bhilwara/ L-76 /Raj kaj Ref No E Mail Date: As per E Sign

Registrar,
Hon’ble National Green Tribunal,

Bhopal

Sub: Regarding action taken report as per Hon’ble NGT(CZ), Bhopal order dated 18.11.2024 in OA No
238/2024 (old OA No. 809/2024) PB, in matter of Motilal Singhania Vs State of Rajasthan & Ors

Ref:- i. Hon’ble NGT order dated 18.11.2024

Sir,

In reference to above subject, it is submitted Hon'ble NGT (PB) in previous OA No 809/2024,
disposed the case related to M/s Porwal Hospital Bhilwara, with the direction to constitute a Joint
Committee Representative of District Collector Bhilwara and Member Secretary, Rajasthan
Pollution Control Board and to submit the factual report to Central Zone Bench of Bhopal.

As per directions of Hon’ble NGT, Joint Committee submitted its report to Central Bench, Bhopal
on dated 24.10.2024.

Hon’ble NGT(CZ) took up the matter for hearing on dated 18.11.2024 and passed following
directions:-

“2. A report was called from the State Pollution Control Board who have submitted the report with
certain violations. In view of the report of the committee following persons are also being

impleaded as necessary and proper party.
i. Porwal Hospital Put. Ltd., Bhilwada, Rajasthan. .

ii. Municipal Commissioner, Bhilwada, Rajasthan.

3. Issue notice to the respondents returnable within four weeks. Respondents are directed to
submit their reply within six weeks through E-filing portal, preferably in the form of searchable
PDE/ OCR Support PDF and not in the form of Image PDF.”

lid

Signature
k Dhanetwal

Digitally signed by
Designation g8eni vironmental
Engineer
Date: 2025.01.

:33:26 IST
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18-19, Near Pannadhaya Circle, Azad Nagar Bhilwara

RajKaj Ref No.: 12954819
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Hon’ble NGT has further directed State Pollution Control Board to submit an action taken report
in this matter with following directions: -

“In the meantime, State Pollution Control Board is directed to take necessary actions against

the violations and to submit the action taken report.”

In this regard, final action taken report along with all the enclosures is hereby attached with this

letter and placed on record, for kind perusal please.

Regards

Sincerely,

Encls:- As Above

(Deepak Dhanetwal)

SEE & Regional Officer
Copy to following for information please. :-
1.Member Secretary, Rajasthan State Pollution Control Board, Jaipur, for information please.
2. District Collector, Bhilwara, for information in continuation to your letter dated 08.01.2025, in
aforesaid matter, with the information that final action taken report is being submitted to Hon’ble NGT
after verifying all the facts.
Regional Officer

Signature yalid

Digitally signed by k Dhanetwal
Designation g8eni vironmental
Engineer

Date: 2025.01. :33:26 IST
R{aso

18—19. U~ Hidhel, JTOE TR,
18-19, Near Pannadhaya Circle, Azad Nagar Bhilwara

RajKaj Ref No.: 12954819
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AN

ACTION TAKEN REPORT

SUBMITTED IN REFERENCE TO

HON'BLE NATIONAL GREEN TRIBUNAL(CZ),

BHOPAL
ORDER DATED 18.11.2024 IN THE MATTER OF

0.A. No 238/2024

(Previous OA No 809/2024(PB)

MOTILAL SINGHANIA

VERSUS

STATE OF RAJASTHAN & ORS.
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Action Taken Report (ATR) in compliance of Hon’ble National Green Tribunal in the

Matter of O.A. No 238/2024(CZ), Bhopal Bench vide order dated 18.11.2024(previous OA

1

No 809/2024(PB)
Motilal Singhania V/s State of Rajasthan & Ors.

CONTEXT OF SUBMISSION OF ACTION TAKEN REPORT

1. Aletter petition filed by applicant Motilal Singhania against M/s Porwal Hospital,
Love Garden Road, RC Vyas Colony, Bhilwara at Hon'ble NGT, Principal Bench
Delhi

2. Further, Joint Committee formed by Hon’ble NGT in this matter has inspected the

site jointly and submitted its report with following conclusions: -
a. As alleged in the letter petition, no biomedical waste/treated/untreated waste

water was being found discharged into the river Kothari.

b. HCF has though provided segregation facility at some places, but same need to

be improved.

c. Condition of Central Storage facility was not found in accordance with the
BMW Rules 2016, as such HCF was directed to improve the condition of the

same, storing BMW as per color coding and not to mix biomedical waste with
municipal waste.
d. HCF was directed to replace the inlet and outlet meter of the Sewage treatment

Plant and further, was directed to submit its written clarification regarding

mismatch in the quantity of daily waste generation and waste being treated
into STP.

e. On the basis of deficiencies observed during inspection related to compliance
of Biomedical waste rules, 2016, a show cause notice for intended revocation of
consent to operate and/or authotization is being issued to the HCF vide this
office letter dated 17.10.2024.

f. Scattered municipal waste was observed at the river side area. Letter is being
written to Commissioner, Nagar Nigam Bhilwara to remove the waste from the

river area.
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8. Asalleged in the petition, it has been found that basement is being constructed

as per approval of UIT, Bhilwara.

h.  Urban Improvement Trust (UIT), Bhilwara is being advised to decide the notice

issued to the Health Care Facility as per the provisions of the law.

i. Water sample of sewerage treatment plant (STP) treated water collected during
the course of inspection. As per analysis report results indicates that the same

are within permissible limit as prescribed by BMW Rules 2016.

3. As directed by Hon'ble NGT, action taken report of aforesaid order is as under: -

2. ACTION TAKEN REPORT OF THE ORDER DATED 18.11.2024

1. As per the observations made during inspection by the joint committee, following

main inferences were observed: -

a. As alleged in the letter petition it was not observed that aforesaid health
Care Facility (HCF) found discharging waste water into Kothari River.

b. It was also not observed that any biomedical waste was disposed by the

HCF within the river or nearby area of the river.

c. During the course of inspection of the joint committee, few operational
deficiencies were observed like improper segregation, improper central

storage house, mismatch in treatment of waste etc.

d. It was also observed that, HCF is disposing its waste generated from the
hospital activity through Common designated facility and also, installed
sewage treatment plant (STP) of adequate capacity in order to treat the
domestic waste generated from the hospital. Sampling of the waste water
was also carried out during the course of visit and results of the same are
found within the permissible limit prescribed by the Board. Same was also
apprised to the Hon’ble NGT in the joint committee report along with a

copy of the report.

2. On the basis of operational deficiencies so observed during the course of inspection,
a show cause notice for intended revocation of consent to operate an d authorization
as issued to the unit vide this office letter dated 17.10.2024, with the directions to
submit its reply to this office within a period of 15 days time . Same was also apprised

to Hon’ble NGT in its previous report submitted.
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3. On the contents of the show cause notice issued to the hospital, facility vide its letter
dated 01.11.2024 has submitted its reply to this office along with photographs,
mentioning that  they have rectified the deficiencies so observed during the course

of inspection and requested the State Board to verify the same. (Reply is enclosed as

Annexure- R-1)

4. Based on the request made by the hospital, unit was re-inspected by the officials of
State Board on dated 18.11.2024, to verify the contents of the reply submitted by the

unit and following observations were made during inspection: -

a. Health Care Facility has provided color coded bins as per BMW Rules
2016 and its subsequent amendments and proper segregation system,
now has been adopted and carried out by the hospital.

b. HCF was found maintaining central storage system and it was observed
that BMW was stored in accordance with the rules.

c. Housekeeping was found satisfactory at central storage .

d. Flow meters were found installed, both at inlet and outlet of STP.
e. Unit has adopted bar coding system.

Detailed IR along with photographs is enclosed as Annexure- R-2.

5. During the course of Joint visit it was also observed that some scattered Municipal Waste
was there around the river area. Taking cognizance of the same, a letter was earlier
written to Nagar Nigam, Bhilwara , to remove the same . Copy of letter was earlier

apprised to Hon’ble NGT in previously submitted Joint Report.

6. In compliance of the letter, Nagar Nigam Bhilwara, vide its letter dated 04.12.2024 has
submitted to the State Board, that the entire municipal waste found scattered behind
Porwal Hospital, has been cleared and collected waste has been sent to waste processing
plant of Nagar Nigam for scientific disposal. Further, Health Inspector is being directed
to keep strict vigilance that no municipal waste is being disposed nearby river area. Copy

of action taken report sent by Nagar Nigam Bhilwara is enclosed as Annexure- R-3.

7. Reply submitted by Commissioner, Nagar Nigam, Bhilwara , was verified by the officials
of Board and it was observed that no municipal waste was found scattered at the backside

area of the Hospital. Inspection report dated 19.12.2024 is enclosed as Annexure- R-4.

CONCLUSIONS

1. As alleged in the writ petition regarding disposal of waste water and bio medical

waste into river kothari , it has been concluded during previously submitted join
inspection report, that there observed no such arrangements that, waste water is
being disposed in the Kothari River along with Biomedical Waste.

2. During the course of visit, joint committee observed that there are some

operational deficiencies in the hospital, in lieu of which show cause notice for

e
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intended revocation of consent to operate and authorization was issued to HCF on
dated 17.10.2024.

3. Unit has submitted its reply, to aforesaid show cause notice, vide its letter dated
01.11.2024, wherein they have claimed to rectified all the deficiencies as mentioned
in show cause notice dated 17.10.2024.

4. Contents of the reply were verified by Board Officials on dated 08.11.2024 and
during the course of inspection , it was found that unit has rectified the points
mentioned in show cause notice dated 17.10.2024.

This action taken report is hereby placed on record for your kind perusal, as no action

is pending at the end of the state board against the hospital mentioned in matter.

m&&n

SEE &Regional Officer
RSPCB, Bhilwara
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SEE &Regional Office
RPCB, Bhilwara
Sub :- Reply of Show Cause notice no 2066 date 17/10/2024
Ref ;- Your office letter no received though email
Sir,
;‘o We are submitting point wise reply of above referred show cause notice along with supporting
documents/information & photograph, as per details mentioned below:- o
i iy i et g = T e ——— e — ____.-.-u—l'-_-___._—-___—__._-'___’-_'_._._-_-—_-'_
S.No. __Qeﬂci_e_r_\;_i_eiq_b_qgr_v_e_d during inspection Compliance Status as_onOl/ll/‘zt}Zd . _\
1. segregation of BMW was not in wards as | The HCF have already provided centralized Colour ched !
| per rule bins outside the wards and inside watds, Bins are provided ‘
'. {or collection of other solid waste (domestic type). !
However, as PEr direction of your good self, ward wise |
colour coded bins aré also installed additionally. |
3 el = Photograph & copy of bill attached Annexure “37 ]
2 ‘ Bio medical waste was found mixed with | To ensure strict compliance, ward wise provision of colour |
municipal waste and waste was not being coded bin has been implemented. Photographs are |
| |segregatedaspel colour coding. attached at Annexure 2. o 0 |
i 3. Bio medical waste was not being | Color coded doors has been provided permanently at cach
I | propetly stored in the central storage | section as per catepory of Bio Medical waste 10 ascertain |
\____________ facihty. N | vompliance. Photographs are attached at ;}n‘g_e_@c_”?“. I
iu' You have not provided proper metering | Metter at inlet & outlet of STP already provided and ll
| arrangements and energy meter at STP. energy meter at STP also provided. Photographs are |
B ] B O = = . attached at Annexuie i '
[ 5. } You have not adopted Bar Coding ' The HCF has adopted bar coding system as ;m\.-iil_ed- by_
} iS\,fslcm ICU\NTP & implemented. Photographs are attached al\
‘ b R i hnnexwieST.
we are ensuring full compliance with all relevant regulations. We take continue follow-up and rounds to
ensure that these ol rective actions are being implemented effectively.
o o§
v Baklival s
vavi Barinwa ]
: N 5°
nManager !
porwal Hospital Pvt. Lid ) il
Love Garden Road R.C. Vyas Colony, .;-/-"‘_—- . &"
. ahilwara (Rajasthan)-311001 !f Yo T AN a{\\\
i X i 1 -’j._‘ 7 .
E: 11'-,t‘1i.‘\‘.' ?\35}2%2}?q <|} “ \ : - ; 11 ct. g“ | :'_-
{ WE G2 orEs ROAL), :
RC V S O I
RHILWARR 57 Y
g ;‘:‘;“’;’;‘: :.: -

) .

VrEar WIS ST 9T T, S T H A 2 1)







)




JTIN - DEALGRAZ0sEI2ZF  INVGIGE 65U (1) |
| i COMPCSH SECHEILAERY !
i «
& ; |
H ¢ i Lebias’ n
{ ' et |
¢ | i tazp | 4, Bhibiveara i (Ral) |
it Ne ‘ i X . Dala__ <.4 { .,I(z‘,){..‘i:,.{r
i . L ' ) e
M. LOX. ad it —\z L; Sz A S e R
e e e e f S O i
articulars Qnt Rati F;-iﬁm.m P

-

/
of
o
|
\.

RN IREMIE Y

/Joeet

e S

tiame Apphantes FIVEEN AR MRS

FAMS

‘,.9-of}

i 18> Celio MILTON

'*’ - Hi !kumc!

TDTnLJ {f] 000

i

‘& i G:’":‘Jn:*r_ eold it notbe laken bzck or Fxchance For AJMID) ""TR!(‘.‘ c
» 2. teresi @& 24 vl be ehatged onif paymeant s not : /
made yithing d.u 1% e
3. Sugiec!io Dhawera Junisdichon enly
4.E.&0.E
§
=
i T A SR AT T EETI L e

AAITRE . PTEE MReTST: AT 7







s

pittatti

I

4
|
>
[
L




e 5 g g

s

B e s e



-



P 94



-~ [/ -
2 OO

]
AR

f.2
S






Avnexwd— R-2_
F’a 1B
RAJASTHANSTAL POLEUTHON CONTROT MOARD

Rephy Verification Report

Porwal Flospital, Bhilwara

Ref - (1) Show Cause Notice RPCB/RO/BHIL/BHI -BAMW-092060 issued 1w HCE daied!
1 7102024
(i) Reply received at this office dated 01/11/2021)

1. Name of HCF : Porwal Hospital, Bhilwara
2. Date of verification : 08.11.2024

Reply verification was carried out by undersigned board officials on 08.11.2024 and following
observation were made-

5.No. | Points of deficiencies in | Reply given by HCF dated On site verification  dated
SCN dated 17.10.24 01.11.2024 08.11.2024 |
|
| Segregation of BMW in o HCF has provided | e Colour coded hin.s}I
i' wards  was  not colonr coded  bins | were provided outside |
accordance  with BMW outside and inside the | and inside the wards.
Rules 2016 wards. !
| e Scparate bins  were |
o Separate bins are provided in wards
provided for with each bed for
collecting  domestic collecting  domestic |
waste in the wards. | waste.
RIS PR 5255 R .
| 2 Bio Medical Waste was e To ensure  strict | o Proper  segregation i
(ound mixed with compliance. ward | was observed at wards
municipal  waste  and wise  provision  of | and central  storage
waste was not being colour coded bins has area.  Also.  HCF
scgregated as per colour been implemented. representatives  were
coding. directed to maintain
| | the samein future.
:7_ __Hiun .&I_miil.:ﬁ-\-;.ml-c _\-\;!; .!___. o Colow u\-.h.'d. doors ¢ Unit has -l _‘.I?l_:?ilu‘_d -l
] ot being properly stored ' have been provided central storage svstem |
bat o central storage.Bio permanently at each | and BMW was found
| | Medical waste was being | section. _1 being stored as per
i | stored in  black bags | BMW Rules 2016
: ' which is assigned to ' '|
contain municipiel  wasie = Househeeping Wis |
: as per BMW Rules i contral
'-h"l.‘.':'.n..',
5";;' ‘"””:T:m{ki;-" _ ﬁnﬁtéring * o Meters at inlet and e Meters at inlet and
| arrangements and energy outlet of STP already outlet of STP were |
_ | meter is not provided at | provided and energy provided

meter a1t STP also

L e T T S T e e S e e SR R e e A HBIER A o




kel IO ! |

i i I 2y
! i 18] f 1I

Ii !' (Annexure -1)

| 4 Bar-coding system is not | HCF has adopted for bar | ¢ Bar-coding  sysiem
. in practice. coding sy stem ! has been adopted by
‘ | HCF.

| (Annexure -2)

O,

*In reference to mismatch w aste water generation

due 10 fluctuated load of patients sometimes it happens. However ¢
adequate taking as per thumb rule of 300 liter/day/bed i.e. 60 KLD for
additional 20 KLD as STP is of 80 KLD capacity

“GPS tageed photographs (1 1o 9) are attached,

!lplspacclillg Officers-

St
(Shifpa Baheti)

JEE

Cls

"

-

e

s S
Cort

-l ==
_~Degpak Dhandélwal
SSELE. Regional Officer

and STP capacity, representatives informed that

apacity of STP is found to be
200 beds and keeping buffer of

. S IAA
F‘I‘-.{ 'é)‘}"{.f"’u}
[ Y
(Kanhaya lal Kumawat)
JEE
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Figure 3 Colour coded bins outside the ward

Fioure 4 hins for collecting domoestic waste in wards
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Latituge: 2!
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Time: 11-00-202416:12
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Fipure 3 mixing of BMW with domestic waste
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Daily Biomedical Waste Collection Receip
1 mesgage

Sales Promoters - Ajmer <mail@salespromotars.an>
To: porwalhospital@oymail.com

Daily Biomedical Waste Collection Receipt

Date & Time: 02-Nov-2024 10:31 Al

HCF Name: Porwal Hospital

Address: Kota Bay Pass Road C.R.C. Vyas Colony, Bhilwara
BMW Collection Coordinates: 25.3643163 N, 74.6467391 E

S.No.| Category |Bag(Qty.)|Weight (in Kg.)

& T YELLOW 5 14.000
2 RED 7 11.700

3. BLUE 4 13.000

4 WHITE 3 1.000

5. |YELLOW (C) 0 0.000

Total 19 29.700

Thanks & regards

SALES PROMOTERS

(Common Biomedical Waste Treatmoent Facility, Ajmer)

Address:

CBWTF Plant,

Jaipur Bye Pass, Sandriya Village,
Dist. Aimer- 305001 (Rajasthan)
Mobile:

19108

Email
chwtlh amnerdnogman. com

Welisite

f’a, —3Je

Parwal Houpitad <poranlhospitalfegromt con -

Sat, Moy 2, 2024 4

1 3 lease 21O

HOT prind

mless



Daily Biomedical Waste Collection Receipt
"1 messaqe

Sales Promoters - Ajmer <mail@cbwilin=

To: perwalhospital@amail.com

Daily Biomedical Waste Collection Receipt

Date & Time: 05-Nov-2024 12:13 PM

HCF Name: Porwal Hospital

Address. Kota Bay Pass Road C.R.C. Vyas Colony, Bhilwara
BV Collection Coordinales: 25.3652081 N, 74.6440243 E

S.No.| Category |Bag(Qty.) |Weight (in Kg.)

< 1. YELLOW 6 14.000
2 RED 8 13.000

3 BLUE 2 6.000

4. WHITE 1 1.500

5 |YELLOW (C) 0 0.000

Total 17 34.500

Thanks & regards

SALES PROMOTERS

{Commoen Biamedical Wasle Treatment Facility, Ajmer)

Address:

CBWTF Flant,

Jaipur Bye Pass, Sandriya Village,
Dist. Ajmer- 305001 (Rajasthan)
Mobile:

+91-9826790203
+91-8825720205

E”‘l:_i:l.

tolore printing, think about the environmeant, every 3000 A4 papercost

you really necd it
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S2079ss Reta Bay Pass Road C.R.C. Vyas
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[S.No.! Categen | BagiQiy)iWeight (n Kg.)
& | - | y=uow | 3 |
2 fF R ) 8 | 2.800
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M ] I s —dhpym} | 1 1] P, YRR
B Y A | 8, Azad Nagar. Pannadhai Circle, i3hilvarn

1t Natice of Inspection
f%c:' Rade 10 (2]

Chairperson Mefaner Seergtars

Sh. Aparna Arara. TAS Sh. Vijai N.. IFS
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Teke notice that for the purpose of enquiry under section 21 of the Air (Prevention & Control
of Pollution) Act. 1981. the following officer(s) of the State Board. namely-

I S’ﬁ“;');‘.:u Ef--]‘\il: ) (. ) & J

2. Feeloe L baweaud S £ TEE)

And the person (s) authorized by the Board to assist them shall inspect-

——

Any system of your industrial plant. and

2. Any other parts thereof pertaining there to under management * control of ..........on date (s
S L2 between Duty hours

Also note that all facilities required by ther for sueh mspeetion ~hould be made available o
then: on the site.

By vrder of the Board

1| =N e
- S S .
[ ESAE

Recional Officer
Reguived by-
SIC L S ¢ (S

Designation: ... M A AL 2R
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RAJASTHAN STATE POLLUTION CONTROL BOARD, BHIL WARA

Inspection Report

Porwal Hospital
Love Garden Road, R.C. Vyas Colony, District : Bhilwara

Date- 19.12.2024
ude fetimdse] p\.1p-2024
As per the information received from Nagar Nigam, Bhilwarafand instructions received from
this office, undersigned Board official inspected the vacant area behind M/s Porwal Hospital
to verify the reply submitted by the Nagar Nigam on 19.12.2024 and following observations
were made-
e The back yard of HCF that has facing towards Kothari river was verified and it was
found to be completely clean.. There were no traces of municipality waste as well as
Bio medical waste.GPS tagged photographs are attached.( Figure 1,2 )in the backyard
of HCF.
e The land area in vicinity of the HCF premises and along the Kothari river was also
observed. It was free from municipality waste. and bio medical waste.
GPS tagged photographs are attached.( Figure 3)

Figure 1 Backyard of Porwal hospital



Figure 2 back yard of Porwal hospital

RIS e

‘Latm.lde 25.365107 ’

: 74.647099 2

Elevahon 425.75¢5m !__

#cmgﬁ .2m e
me: 2-202410:50 £ A . -

\Note: Near Bridge, Bhilwara = Fowsrsd by MotsCam

Figure 3 Vicinity of the premises, along the Kothari River

Inspectipg Officer

SEE & Reglonal Ofﬁcer



